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FTRYF, AT (AT TF G FHATRT
(1Y < wiveror fasmm)

CIBECEL
T2 faeett, 1 ardet, 2026

Tqr.&1. . 244 (37).—srferer arediT Far sfafaaa, 1951 (1951 &1 61) it &< 3 i IT-4m7 (1)
FTT W& ATRAl T TANT FI U, 6% T, H T F TOHT T AT TTHAF FAT ()
=wTaett, 2016 H 0T i< Forrge w3 & forw Reforfea Faw sard g, v

1. (1) = AT &7 AT T TTE S QAT (Jd) TrEar qerrdd Aaamat, 2026 wgr ST e
(2) A FFH TSI § THh TR 6l AE T TG gl
2. T YATHAE 94T (Fq) HEamEet, 2016 #, S+t 1+, -

(F)  ATICTRT H ST TR F AT ATCATT TATHAE AT o LY TTTHT F FIL F ad aTel Tai &
HETET AT &% | TIH FIH § A qTAr “FA AT AT TaL FAH H A ATl qaqedt qrareat % fom
Frerferfea = wfteerfoe B srom, e -
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[PART II—SEC. 3(i)]

"I
TIHT F T g4 Jaq AfewT § =T 17
AT q=T A=a A Afew § w7 17
TTHTL F T4 a5 I A & =¥ 15
LA & T A= AT FH ICTEA ATH I AT & =¥ 15
AT (FSiee) eh, 95 faeeft Ja= ffeFr H =2 15
HETHQeTe, AT § Taoe daet geam Fa« e § &2 15
ar Ja+ wfeT & w7 14
LR & qioa Ja« Afeaq § Ta< 14
AT F A et #fere § w9 14
TSI o A= I &fe & = 14
S, $-ASTE T HicHT § =7 14
EIEHIPEREIEIR T A e § w7 14
qT w1 (WEe) g, e gred, 7% Rt Ja Aferr & =¥ 14
e fRere, T wFermae AT Ja+ Az & T 14
T T VY Maere, FEe T AN S = Fa= afeaFa § w7 14
T ST yag Faers, e g fGRE 9 Fa= afeFa § w7 14
gaer fAeres, ¥ o e A A Ja« Afeaq § T 14
warer fger, Feer fasha A Ja+ wfeFa & T 14
seer AT, e 757 gEE afiaed A e #fee # w7 14"

(@) TTLA-11T §, FIA & Fauia g arett A==t & o a7g-a1 a7 F sfafiss @y 9w arer 9a8i
Tfgd ST GERl & FdT T TMHE a7 6 Y JqTHT § o9 aTel 9a&f & o0 Saferierd wr

gfaeerfoa BT sroem, -

e & oo af=aE/s e ai=a/Eg a=a/=8T 9=

[ECEIEREVE R R TER R R ]

Ao, qfy 41

EEIPE R REED
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e qrad fAeer®

fger, TerTHESiET (Tt

e, TATESIET (g29)

3o, =T UF SETE

g3 fAgerw

e, @ =T AT AT

e, "R =T

gere, st sfa s e

A AT

TSI 3 sfreqor fAgers

S, AT Y Ua STHIHT AT

IEELETEC

fRers, weeror s 1 stfeerg

Rgere, sre=a st e T

3T GHTZAT (T Foraex) I=-|

AT, TaeT TEeT

ShH, AT

Ao, Fwaforue forar

IBEGET IR BT

e, g=AT ST e

2o, uastsrTRT (srfFaTet Feraret arer)

AT HETHQLTF (FTHT), Tded

e q=e F TTF ATIRTET

e, FO e va e wearor e

BECERERINEE IR

fSregTe, FEwT AtatT

FEFHRT A3, 7 THET I 7o (Fgeae)

e, wigeT va ate o

fArzer, o7 At

FEFET Ao, gheaar e

[ECEE RSl il
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e, TAtawor ST Seary aiEdn

Ao, @ae s qfasme

IBECEREIREA EEDL:]

STY<h, G FL&ar

o7 e e, T e fwee

o fAzers, Tastu=eTEs U

IBESERCR R CEARER I

fRrer, TeraTeT fAEmT

e feer, Feer ST gTfer

HETIEE, e 5T ARTE g e

gaer e, Fe wdeT A A

[FT.%. 11031/05/2025-31.97.9.-11(@)]

TTST9T FHTT JTEd, AGT A=

feoquft: werw Ry, wrea & TS, sraTaTYor § fReiw 08 fAdaw, 2016 F Ar.ar.fA. 870 () *
aTeAy | THIAT i o # FAwferfea ar.a. /. o avhe gro goarfaa Gar w3 o -

F.4. Sfroaee . e #.4. Shroaeie . e
1, 1062 (%) 10.11.2016 21, 619 (1) 05.08.2022
2 1178 (%) 27.12.2016 22. 712 () 20.09.2022
3. 1194 (%) 30.12.2016 23. 758 () 30.09.2022
4. 575 () 12.06.2017 24, 930 (1) 30.12.2022
5. 1382 () 10.11.2017 25, 98 () 14.02.2023
6. 1429 (%) 17.11.2017 26. 879 () 06.12.2023
7. 1585 (31) 22.12.2017 27. 368 () 04.07.2024
8. 566 (1) 15.06.2018 28. 445 (31) 23.07.2024
9. 819 (1) 28.08.2018 29. 7 () 03.01.2025
10. 1124 (31) 16.11.2018 30. 79 () 27.01.2025
11, 1222 (31) 19.12.2018 31, 117 (1) 04.02.2025
12, 218 (1) 13.03.2019 32. 245 (1) 21.04.2025
13, 766 (1) 09.10.2019 33. 445 (31) 03.07.2025
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14. 813 (31) 30.12.2020 34. 460 (31) 10.07.2025
15. 51 () 28.01.2021 35. 636 (31) 15.09.2025
16. 108 (31) 09.02.2021 36. 957 (31) 31.12.2025
17. 465 (1) 01.07.2021 37. 16 (37) 09.01.2026
18. 928 (=1) 31.12.2021 38. 39 (1) 16.01.2026
19. 182 (31) 09.03.2022 39. 130 (1) 13.02.2026
20. 441 (31) 10.06.2022

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training)
NOTIFICATION

New Delhi, the 1st April, 2026
G.S.R. 244(E).— in exercise of the powers conferred by sub-section (1) of section 3 of the all india
services act, 1951 (61 of 1951), the central government, in consultation with the government of kerala hereby
makes the following rules further to amend the indian administrative service (pay) rules, 2016, namely:—

1. (1) These rules may be called the Indian Administrative Service (Pay) Fourth Amendment Rules, 2026.
(2 They shall come into force on the date of their publication in the official Gazette.
2. In the Indian Administrative Service (Pay) Rules, 2016, in Schedule 11, —

@) in Part A relating to Posts carrying pay above the Senior Scale of pay of the Indian Administrative Service
under the State Governments, in the table, for the entry “Kerala” occurring in the first column and corresponding
entries in the second column, the following shall be substituted namely: —

“Kerala
Chief Secretary to Government Level 17 in the pay matrix
Additional Chief Secretary Level 17 in the pay matrix
Principal Secretary to Government Level 15 in the pay matrix

Principal Secretary to Government & Agricultural Production | Level 15 in the pay matrix
Commissioner

Resident Commissioner, New Delhi Level 15 in the pay matrix
Director General, Institute of Management in Government Level 15 in the pay matrix
Commissioners Level 14 in the pay matrix
Secretary to Government Level 14 in the pay matrix
Secretary to Chief Minister Level 14 in the pay matrix
Secretary to Governor Level 14 in the pay matrix
Commissioner, Land Revenue Level 14 in the pay matrix
Commissioner of Disaster Management Level 14 in the pay matrix
Additional Resident Commissioner, Kerala House, New Delhi Level 14 in the pay matrix
Principal Director, Local Self Government Department Level 14 in the pay matrix

Chairman and Managing Director, Kerala State Civil Supplies Corporation | Level 14 in the pay matrix
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Chairman and Managing Director, Kerala State Electricity Board Level 14 in the pay matrix
Managing Director, Kerala State Industrial Development Corporation Level 14 in the pay matrix
Managing Director, Kerala Financial Corporation Level 14 in the pay matrix
Managing Director, Kerala State Road Transport Corporation Level 14 in the pay matrix”

(b) in Part B relating to Posts carrying pay in the Senior Scale of the Indian Administrative Service under the State
Governments including posts carrying Special Allowance in addition to pay, in the table for the entries occurring under
Kerala the following shall be substituted, —

“Special Secretary/Additional Secretary/Joint Secretary/Deputy Secretary to Government

Special/Additional/Joint/Deputy Commissioner

Secretary, Land Board

Inspector General of Registrations

Director of Fisheries

Director, LSGD (Rural)

Director, LSGD (Urban)

Director, Information and Public Relations

Director of Tourism

Director of Sports and Youth Affairs

Director of Social Justice

Director, Scheduled Castes Development Department

Labour Commissioner

Director of Employment and Training

Commissioner, Civil Supplies & Consumer Affairs

District Collectors

Director of Survey and Land Records

Director, Scheduled Tribe Development Department

Sub Collectors Grade-I

Commissioner, Entrance Examination

Commissioner, Housing

Director, Collegiate Education

Director of General Education

Director, Information Technology Mission

Director, NORKA (Non Resident Keralites Affairs)

Additional Director (General), Tourism

Staff Officer to Chief Secretary

Director, Agriculture Development and Farmers’ Welfare Department

Director, Industries and Commerce

Registrar of Co-operative Societies

Executive Director, State Poverty Eradication Mission (Kudumbashree)

Director, Women and Child Development
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Director of State Lotteries

Executive Director, Suchitwa Mission

Special Commissioner, GST

Director, Environment and Climate Change

Director, Mining and Geology

Director of Coir Development

Commissioner, Food Safety

State Mission Director, National Health Mission

Mission Director, MGNREGS

Director, Dairy Development Department

Director, Animal Husbandry Department

Managing Director, Kerala Water Authority

General Manager, Kerala State Civil Supplies Corporation

Managing Director, Kerala Tourism Development Corporation”

[F. No. 11031/05/2025-AlS-11(B)]
RAJESH KUMAR YADAV, Under Secy.

NoTe: The principal rules were published in the Gazette of India, Extraordinary, vide number
GSR 870 (E) dated the 08™ September, 2016 and subsequently amended by the following GSR No. and
date: -

S. No. GSR No. Date S. No. GSR No. Date

1. 1062 (E) 10.11.2016 21. 619(E) 05.08.2022
2. 1178 (E) 27.12.2016 22. 712(E) 20.09.2022
3. 1194 (E) 30.12.2016 23. 758(E) 30.09.2022
4. 575 (E) 12.06.2017 24, 930(E) 30.12.2022
5. 1382 (E) 10.11.2017 25. 98(E) 14.02.2023
6. 1429 (E) 17.11.2017 26. 879(E) 06.12.2023
7. 1585 (E) 22.12.2017 27. 368 (E) 04.07.2024
8. 566 (E) 15.06.2018 28. 445(E) 23.07.2024
9. 819 (E) 28.08.2018 29. 7(E) 03.01.2025
10. 1124 (E) 16.11.2018 30. 79 (E) 27.01.2025
11 1222 (E) 19.12.2018 31 117(E) 04.02.2025
12. 218 (E) 13.03.2019 32. 245(E) 21.04.2025
13. 766 (E) 09.10.2019 33. 445(E) 03.07.2025
14. 813(E) 30.12.2020 34, 460(E) 10.07.2025
15. 51(E) 28.01.2021 35. 636(E) 15.09.2025
16. 108(E) 09.02.2021 36. 957(E) 31.12.2025
17. 465(E) 01.07.2021 37. 16(E) 09.01.2026
18. 928(E) 31.12.2021 38. 39(E) 16.01.2026
19. 182(E) 09.03.2022 39. 130(E) 13.02.2026
20. 441(E) 10.06.2022
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